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‘ (a)whetherGovemmentproposedtosetup
ajointtask force to study the various beneficial
properties of Amaranthus;

(b)if so, the details thereof;

(c) whether Government propose to grow
this plant on large scale in view of its high
nutritious value; and

(d) if so, the details thereof?

THEMINSTEROF STATE INTHE MIN-
ISTRY OF NON-CONVENTIONAL ENERGY
SOURCES AND MINISTER OF STATE IN
THEMINISTRY OF AGRICULTURE (SHRIS.
KRISHNA KUMAR): (a) No, Sir.

(b) Does notarise.
(c) No, Sir.
(d) Does notarise.
Sugar Mills

266. SHRIR.SURENDERREDDY:
SHRIMATISAROJDUBEY:
SHRI GABHAJI MANGAJI

THAKORE; )
SHRI SANTHOSH KUMAR

GANGWAR:
SHRIUDAY PRATAP SINGH:
SHRI RAMACHANDRA

VEERAPPA:
SHRIPRAKASH V. PATIL:
SHRIVILASMUTTEMWAR:

Will the Minister of FOOD be pleased to
state:

(a) the number oflicences proposedtobe
granted for setting up of additional sugar mills
duringthe Eighth Five year Plan, State-wise;

(b) the additional quantity of sugar ex-
pectedto be producedthereby;
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(c)whetherthe Govemmenthavetaken up
the screening process of applications received
from applicants of allthe sugar-producing States;

(d) if so, whetherthe screening process of

the applications hasbeencompleted;

(e)ifnot, the names ofthe Statesinrespect
of which the screening process is yet to take
place;and

(f)the time by which the screening process
of allthe applications is likely to be completed
andlicencesissuedto the applicants?

THEMINSTEROF STATE OF THEMIN-
ISFRY OF FOOD (SHRIKALPNATHRAI) : (a):
The letters of Intent for setting up of new sugar
factories are issued by the Ministry of Industry,
keepingin view the recommendations of the
Screening Committee/Administrative Ministry/
Licensing Committee, on the basis of financial,
and technical viability of the project and the
Licensing policy Guidelines. Therefore, the
exactnumberof new sugar mills tobe licensed
duringthe Eighth Five Year Plan, State-Wise,
would only be know afterthe scrutiny of all the
applications as perthe aforesaid procedure.

(b) The additional quantity of sugar ex-
pected to be produced thereby would depend
upon the number of new licences issued and
implemented.

(c)to(e): The applications for setting up of
new sugarfactories of allthe States, except Uttar
Pradesh and Andhra pradesh, have been
sciutinised by the Screening Committee.

(): After the screening process is com-
plete, the recommendations of the Screening
Committee/Administrative Ministry willbe con-
sideredby the Licensing Committee afterwhich
letters of intent/licences will be issued by the
Ministry of industry to the applicants. Inis not
possible atpresentto specify any timeframein
this regard.





